(b) if so, what steps Govern-
ment propose to take to check this
threat to the depleting forest
wealh?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRI-

- CULTURE AND RURAL RE-

CONSTRUCTION (SHRI R. V.

. SWAMINATHAN): (a) Yes, Sir.

.'has

(b) The Forest Research Insti-
tute and Colleges, Dehra Dun
under the Ministry of Agriculture
developed an improved
method of resin tapping known as
the “Rill Method” which ensures
higher 7yield of resin without
detrimental effect on the trees.
"This method has also been demon-
strated to the ‘States concerned
a}!)ld recommended for adoption by
them,

Supply of Imporied Oil Seeds and
Edible Oils to North Eastern States

1369. SHRI ROBIN KAKATI:
Will the Minister of CIVIL SUP-
PLIES be pleased to state:

(a) whether Government have

. worked out a new arrangement to

ensure regular supply of imported
oil seeds and edible oils to Assam
and other North Eastern States;
and

(b) if so, what are the details
thereof?

THE DEPUTY MINISTER IN

" THE MINISTRY OF CIVIL SUP-

- MOHANTY):

PLIES (SHRI BRAJ MOHAN
(a) and (b). The
Central Government has been al-
locating imported edible oils (not
oilseeds) to the various States of
North-Eastern Region including
Assam to meet all their reasonable
requirernents. The supplies are
made through the State Trading
Corporation of India. The Cen-
tral Government has also been
extending to them due assistance
in lifting and issue of these oils
through the publi¢ distribution

~. system. A number of steps have

recently been taken in that res-
pect. The storage at STC depots
in the Fast has been increased,
and 'STC has drawn up an opera-
tional plan with the Railways for
regular movement to these depots
of railway rakes carrying import-
ed oils in tins, so that sufficient
stocks are maintained in these
depots.  National = Cooperative
Consumers’ Federation has taken
up the work of handling agent of
imported oils in some of the States
in the region, which did not have
adequate infrastructure for that
purpose. It has also been decided
with effect from 1-8-1981 to allow
road freight reimbursement to the
States in the North-Eastern region

-upto a central point in each State,

to facilitate larger lifting of im- _
ported edible oils by these States.

Supply of essential commodities
through Public Distribution
System

1370. SHRI G. C. BHATTA-
CHARYA: Will the Minister of
CIVIL SUPPLIES be pleased to
state:

(a) whether it is a fact that
Government had announced the
scheme during the emergency
under which 15 essential commao-
dities were to be supplied at fixed
prices; y

(b) if so, which are those essen-
tial commodities and by when
Government propose to arrange
its supplies through public distri- ,
bution system to the consumers;
and

(c) what steps Government are
taking for the proper functioning -
of the public distribution system?

THE DEPUTY MINISTER IN
THE MINISTRY OF CIVIL SUP-
PLIES (SHRI BRAJ MOHAN
MOHANTY): (a) No, Sir.

(b) Does not arise, Commodi-
ties, such as wheat, rice, levy
sugar, imported edible oils, kero-
sene nil and soft coke are being
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.supplied generally through the : .

public distribution system in the 3 (;:) ): a1 FET FTHTT ATy ded
country. Controlled cloth is also ® IR FE A RW A
lgeing hdisu}i:buﬁed on a se%ectivc; awel 2, afg g, &% wsy ABw A
asis through the retail outlets o o Y S B @
cooperatives, Some State Govern- i ara Feda-faaar @re &9 e

ments have arranged for distribu- AT E ; .
tion of additional commodities, . .
such as pulses, spices, tea, coffee; (@) a1 Asw Ry F A&7 A
salt, exercise books, toilet soap, T 3T ¥ asivmifga qra ¥t € 9

etc. through the public distribu-

tion system. AA B dgw ¥ WIa gIsre A1

#1§ 9 Far q1; a7 P, &Y awr

(c) The public distribution sys- oYTT #TTE ;
tem is kept under constant review !
in consultation with the State () aar_gak 9F gra ¥t w0

Government and various Union - .«
Ministries concerned with the sfreates a7 2w dad 3 wifaw

supply of essential commodities. M RAT FPITT T ATSAR & WAy

The State Governments have g3 § faar qrar 4qr;

been asked to strengthen the in-

fra-structure of the public distri- (%) 3 “,aq? qﬂ_ iwfea w3
“bution system to streamline the FIHFW TA 2§, A qM9q ¥
supply of essential commodities. faaqr 71 @ ; .
Most of the State Governments ¥) #171 Aad wfy Tud
have constituted Consumer Ad- (%) ¥ e 3

visory Committees at district, teh- aifaw 3 faare @m & *_"7 FTeT-
sil, block and panchayat levels to AT W7 I7H gfrmas ¥ wgara)

oversee the functioning of the fair 79 F) ¥E frerae wra g€ 2
-price shops. e !

The system has been expanded )
to progressively cover remote and | (=) =fz g, @ Iasr ety

inaccessible areas. There are at P s
present 2.97 lakh fair price shops g Al e 3 faeg wa FAAE

compared to 2.40 lakh fair shops % g é?

in January, 1980. .
amfor qft darm & gowey

The State Governments are en- ) L
forcing the provisions of the Es- (it govge algh) < () sl (=)
sential Commodities Act, 1955 and 7y wewr # argafas  faacor
the provisions of the Prevention fae wiqrfaa g Ja F1 91
of Blackmarketing and Mainten- 3 .-.m;- 7' o ‘_ 15t At
ance of Supplies of Essential Com- AT R WG AT A F Qe

modities Act, 1980 to curb the AT TE B 1A AN A & -

?

activities of anti-social elements. | 5 givgive qlo Do are & ¥4 #7
. wra@ gfrega €9 # fear smar 2

qET SAW Y W@ AW W T 3 v wq & aeard FY wid
weeT . € | 9@l aF VAT A FT Ay,

1311, st g} W AEAT § X TZ TISA VR B welea

w7t wmfew qfx wa) ng FATH AN w1 & qearg far s ar # ey

ST 4T T3 .. grsre #1782 SR @) ) fw



